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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II
(General information relating to Legislative & other matters)
Thursday 18" November 2004 / 27 Karthik 1926 (Saka)

No. 65

DETENTION AND RELEASE OF MEMBERS
Hon’ble Members are hereby informed that the ACP, Parliament Street,
New Delhi has informed the Hon’ble Speaker that the following members were
detained at 12.05 hours on 16™ November 2004 at first Barricade opposite Police

Station Parliament Street, New Delhi and released at 12.25 hours on the same
date:

1. Sh. Mange Ram Garg
2. Sh. Ramesh Bidhuri
3. Sh. Puran Chand Yogi
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